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CENTRAL ADi^INISTRATIUE TRIBUNAL: PRINCIPAL BENCH

CP NO. 323/92

in

OA NO. 1395/90

Neu Delhi this the 4th day of ^^anuary, 1994.

Shri 3ustice U.S. Plalimath, Chairman.

Shri S.R. Adige, (^ember(A).

1, Santokh Singh
3/o Shri Bela Singh
R/o N_316. Sector-25,
Noida (up).

2, Satyashil Tandon,
S/o Dr. J.K. Tandon,
Rates Inspector,
Northern Railway,
Baroda House,
Neu DelHi.

3, Gursharan Singh,
S/o Shri Kharag Singh,
Uill & PO - Pamal,
Distt, Ludhiana.

4, Sanjay i^anchanda,
S/o Shri U.P, l^anchanda,
R/o 2/57, 3anakpuri,
Neu Delhi.

5, Amarpal Singh,
S/o Shri R.G. Singh,
R/o H.No, 1, Durga Nagar,
Hissar Road, •
Ambala City.

V 6. Deuinder Singh,
r-;' . _ s/o Shri f '̂iehar Singh,

H/o T-20/I65 i^ailuay colony No-.XI,
Ludhian-141001.

7. ^.K. S harma,
j/o Shri R.S,®harma,
H/o SQS/E BR3
Ljjdhiana.

8. 3,P. Budhuar,
S/o Shri Bharat Singh,
«/o C-7, Type III,
SectorXII, R.K.Puram,
Meu Delhi.

9. Sanjeev/ Gupta,
S/o Shri B.R,- Gupta,
D-167, Preet .1/ihar ,
Pelhi--92.

1a. S,Ganeshan,
^/o Shri S.Sethurarna Shastri,
R/o 'uiZ-21B-C, l/irendar Nagar,
Neu Delhi-5B.
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11, Atul Kumar Jain,
S/oShriS.P, 3ain,
R/o 24 Plunicipal Col,
Near Bus Stand Saharan Pur,(UP)..,

12, 3 . B. Ka us h i k,
S/o Shri Har'phool Singh,
F?/o C-5 i^.C Colony,
Kurukshetra, ^

13-., Parminder Singh,
S/o Shri [^alkit Singh,
R/o 'ui/17 Near Neu Grain Market,
253 Khanna-141401 , PUMJftB.

14, Sukhdarshan Singh,
S/o Shri Ay/tar Singh,
R/o H.No.B-1/l1 DO, Deuiuala Road
Kotkapma, Di^. Far id kot,

15 , L. K, \J yas.j .
S/o Shri P.L. Myas,
R/o Vyas Sadan/Uijay Chowk
Jodhpur, Ra.jasthan.

16. Anthony Zamez,
S/o Shri L, Zaniz, Rates Inspector,
Northern Railway,
Neu Delhi. ^

17. Tarsam Lai,
S/o Shri S.S, Jat,
R/o Will. Nanskipur Wia hlukendan
Distt. Hoshiarpur. Punjab.

18. Surinder Jet Singh,
S/g Shri Kartar Singh,
Will,. Khera, Pj,0, Plohdoodan
Wia Rampur Distt. Ludhiana .

19. Hans Raj,
S/o Shri BaluRam,
R/o Will Bhodiakhera,
Tehsil-fatehabad , Disfet. Hissar,

20. Vinod Kumar,
S/o-Shri Gulzarilal,
R/o 94, Sector 15 A,
Chandigarh.

21-a Airuind Bhatnagar, • '
S/o Shri S.S.D, Bhatnagar,
R/o H-Wo,7, Hamid Rd, Opp, City
Station, Lucknou.

.., Petitioners.

By Advocate Shri B.L. Madhok, proxy for Shri B.S. Mainee.

1. f*^asih-u2-Zaman,
Secretary, _ •
l*Iinistry of Railuay,
Railway Board,
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2. Shri Raj Kumar,
General l^anaoer.
Northern Raiiuay,
Baroda House,
Neu Delhi.

By Advocate Shri B.K. Aggarual,

... Respondents,

ORDER

Shri j^tshine V.S. f^alimath.

Th'e respondent's counsel has submitted that the

judgement has been fully complied with. There is no good

reason not to accept the statement of the counsel for the

respondents. Accordingly, these proceedings are dropped,

I f the petitioners find any inaccuracies in the calculations,

they are at liberty to bring them to the notice of the

authorities uhereupon they shall examine the same and rectify

the errors, if any.

(s.r: /^IGE)
nE(PlBER(A)

•5RD*

040194

(U.S. riALIflATH)
CHAIRMAN


